12.06 hrs.

Title: Introduction of Vice-President's Pension (Amendment) Bill, 2002.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI L.D. SWAMI): On behalf of Shri L.K. Advani, Sir, |
beg to move for leave to introduce a Bill further to amend the Vice-President's Pension Act, 1997.

MR. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill further to amend the Vice-President's Pension Act, 1997."

The motion was adopted.

SHRI I.D. SWAMI: Sir, | introduce™* the Bill. ...(Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjouned to meet again at 2.00 p.m.

12.07 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

*Published in the Gazette of India, Extraordinary, Part-ll, Section-2, dated 13.3.2002.

*Introduced with the Recommendation of the President.

14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, where is the Prime Minister?f:i€l (Interruptions) The Prime
Minister should come here and categorically state the intentions of the Government. ...(Interruptions) We demand
that the Prime Minister should come here instantly. ...(/nterruptions)

=t staera STaHard (STYR) @ G Ugd FETHA DI 15y, 79 ET8H qo &€ (saum)
MR. DEPUTY-SPEAKER: Hon. Members, please go to your seats. ...(/nterruptions)
MR. DEPUTY-SPEAKER: Shri Akhilesh, go to your seat. &€} (Interruptions)



SHRI RUPCHAND PAL (HOOGLY): Sir, let the hon. Prime Minister come here and clarify the position.
...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): He has misled the nation. ...(Interruptions)

MR. DEPUTY-SPEAKER: Mr. Acharia, please sit down.

31, veEe waTe fhe (durehl) @ gt P18 3 ot 3w R B aenfRify R, A TR ¥ 39 B W Aot R, e RraniA€) (sraam)
st sftgepra STraward | §EN R A9 ST ARV GG 8 T 8, TAAY Tt FerTEe B qur 3 e |A€] (@mum)

MR. DEPUTY-SPEAKER: We have decided in the Business Advisory Committee to discuss the Motion of Thanks
on President's Address today and tomorrow. ...(Interruptions)

MR. DEPUTY-SPEAKER: If all of you stand up and shout like this, nothing will be heard. ...(Interruptions)
MR. DEPUTY-SPEAKER: Will you please resume your seats?a€, (/nterruptions)

SHRI S. JAIPAL REDDY (MIRYALGUDA): We want the Prime Minister to make a statement. But before that, we
would like to make a submission. ...(Interruptions)

MR. DEPUTY-SPEAKER: Today and tomorrow, as per our schedule, the Presidential Address is to be discussed.
We do not have time. ...(Interruptions)

MR. DEPUTY-SPEAKER: Now, the Law Minister wants to make a statement. ...(/Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, please go to your seats.a€, (Interruptions)

MR. DEPUTY-SPEAKER: The hon. Law Minister wants to make a statement on Ayodhya....(Interruptions)
Ppax JfaAY i (FERSrTS, 9.9.) | "8y, nuEEsE off wede §13€) (aaum)

MR. DEPUTY-SPEAKER: Kunwar Akhilesh Singh, please go to your seat. Let there be order in the
House....(Interruptions)

Surens "l : @ ey ®Rede v & fag ate w 214€) (Interruptions)
MR. DEPUTY-SPEAKER: Nothing is heard, everybody is speaking.a€; (Interruptions)
MR. DEPUTY-SPEAKER: | am on my legs. Kunwar Akhilesh Singh, will you go to your seat?...(Interruptions)

IqTETE HEled : 3T 9 P @ &7 H4 TSB! Fe1 P TS 31 0 e W) 950| UEd I € TgH T8 €, 3 iR F Aty & fdywmor
R feweme s 218€] (aum)

SHRI SHIVRAJ V. PATIL (LATURY): Sir, may | make a submission?a&€| (Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, it is a violation of the commitment made by the Prime Minister in
this very House. Therefore, he should explain it....(Interruptions)

SHRI S. JAIPAL REDDY : Nobody other than the Prime Minister should be allowed to give clarification on this
issue...(Interruptions)

IqTEAS HEled | Brod # awl B Ay | o wigH fAfey aei, | ot sirg a1ae Hie 1) g oY Ugel et WiE R onsy, R i
3gept ara G| A€ (eragr)

SHRI PRIYA RANJAN DASMUNSI : It is a very serious matter. We want the Prime Minister to make a
statement...(Interruptions)

MR. DEPUTY-SPEAKER: You do not want to hear anything.&€! (Interruptions)

= Heraw fHe aea (W3He) @ waEaR Sfl, g qifery, | et Hie W gel WiIa€] (@agr) Surers S, werTEs Sft @ 8 oy, 84
43 SN A€ (eraur) 3ma warEE Sft Y @ & forg HRYIS€] ()

Ppax Ay i  vareE oft 9 <18€) (Faus)

SHRI SHIVRAJ V. PATIL : Sir, in this House two kinds of procedures may be followed. If we are allowed to make our
submissions, we will make the submissions and the hon. Prime Minister can then reply.



Or, let the hon. Prime Minister make a statement and then, we should be allowed to ask questions. ...(Interruptions)
On this important issue if we were not allowed to ask questions, it would not be proper. ...(Interruptions)

Sir, my submission is that you may please accept one of these procedures - either you allow us to make
submissions first and then, let the Prime Minister give the reply or let the Prime Minister make the statement and
then, allow us to ask questions. ...(Interruptions) Otherwise, this important issue will go undiscussed, unnoticed and
unrecorded. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, let the Prime Minister make the statement. ...(Interruptions)
#t Heraw fGg area @ oy yur H3f off 1 Sfed 5 3 wede € @ 7 3% d91 mIa€,| (2aum)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, you are a senior Member. | just cannot direct the Prime
Minister to make a statement and you know that. How can | do that?...(Interruptions)

st Herraw g aea @ o yum #= ot B BfRA, & do i IA€] (@raum)
14.13 hrs.

(58 _awy par sifaerw fie, sft Iwera snede, st wile anfe<t, sft vgdw yae e 9u1 $8 31 A 65 |91 9ed @ fide v ® @S
B )

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 4 p.m.
14.13 hrs

The Lok Sabha then adjourned till Sixteen of the Clock.

16.00 hrs

The Lok Sabha re-assembled at Sixteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

..(Interruptions)

MR. DEPUTY-SPEAKER: Matters under rule 377 listed for today are deemed to be laid on the Table of the House.



